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LOK SABHA

Tuesday, 18th August, 1957.

The Lok Sabha met at Eleven of 
the Clock.

[Mr. Speaker in the Chair]

ORAL ANSWERS TO QUESTIONS
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Shri Datar: I shall read the answer
in English also.

Attention is invited to the rqply 
given to part (c) of unstarred question 
No. 224 on the 24th May, 1957, indi
cating the measures being taken to 
restore normalcy in the Naga Hills.
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Shri Datar: Government are taking 
steps to maintain law and order. 
Government are giving help for the 
rehabilitation of the people. Govern
ment are also helping those who have 
suffered on account of the conditions 
there.

«ft Ho ?.To ftfJtt : HHt H$*H
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other necessary steps, and I wanted 
to ‘know what are the other necessary 
steps

Star! Datar: The other necessary 
steps are on the same lines. I may 
also point out to the hon. Member 
that certain non-official Members also 
are moving into the interior, and the 
conditions are improving, and all the 
people are in a mood to co-operate 
with the Government. They appre
ciate what is being done for them.

Shri Banga: Was there any repre
sentation from the Assam Govern
ment that steps should be taken to in
crease the co-operation and co-ordina
tion that should be there betweefi the 
administration of the Assam Govern
ment and our own officials there?

Shri Datar: That is the policy 
which is followed all along.
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Shri Datar: Sometimes these per-
sons approach the intermediaries, not
directly the Government, with a view
to find out what they can get.

. Shri Sampath: May I know whe-
ther, in view of the fact that the
situation does not show any remark-
able improvement, Government will
not consider adopting some other
method than the present armed sup-
pression?

Shri Datar: The situation is show-
ing signs of improvement.
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Shri Datar: I am not in a position

to -give it.

Scientific Civil Service

*830. {Shri. tBhakt Darshanr
Shrl D. C. Sharma:

Will the Minister of Education and
Scientific Research be pleased to re-
fer to the reply given to Unstarred
Question No. 114 on the 21st 'May,
1957 and state:

(a) whether tae scheme for creating
a Scientific Civil Service has since
been finalised; and

(b) if so, the details thereof?

Th.e Deputy Minister of Educa'tion
and Scientific Research (Shr i M. M.
Das): (a) No, Sir.

(b) Does not arise.

?;fr fflf3 <{~ : ~ ~ ~ ~f
~ QR 'fiT Cf<.fT 'fiRllf ~. 7

Shri M. M. Das: The Council of
Scientific and Industrial Research has
appointed a Committee under the
chairmanship of Prof. Mahalanobis.
That Committee has held three meet- .
ings up-to-date, but they have not
yet finalised their recommendations.

?;f~jffifJ ~ : Cf<.fT ~ ~r 'fiT
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Shri M. M. Das: No, there is no

time-limit within which the Commit-
tee should submit its report.

Shri C. R. Narasimhan: Is this
Scientific Civil Service contemplated
in the Five Year Plan and, if so, may
I know whether there is any hope of
something coming up within five
years?

Shri M. M. Das: I am not sure-th~
information is not at my disposal
whether this has been included in
the Five Year Plan. But the Com-
mittee is trying its best to formulate
its recommendations as soon as pos-
sible, It has already held three meet-
ings.
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Shri M. M. Das: The Council of
Scientific and Industrial Research has
appointed this Committee under the
chairmanship of Prof. Mahalanobis.
The Committee' have to judge whe-
ther they will consult the State Gov-
ernments or some institutions and so
on.

Clash in Lansdowne (U.P.)

r Shri A. K, tGopalan:
I Shri T. C. N. Menon:

*832.~ Shri Warior:
I Shri Kunhan:
l Shri Bhakt Darshan:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fad that there
was a clash between military and
civilian Foot Ball teams in Lansdowne
(U.P.);
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(b) whether it is also a fa,
players of the Military team
officers beat up the refe'fee a
and

(c) if S0, whether Govern
pose to take action against
officers?

The Deputy Minister ol
(Sardar Majithia): (a) No.1

I

was some argument betwq
the players of a Boys batf
and the referee over the I

of the referee's decision r,
goal; and that led to a scu

(b) A military Court ~
investigated this incident;
G.O.C., U.P. Area, has repo
the information available
force was used by any of
personnel. He has also rei
the referee of the match ~
complaint with the Polic~

(c) The question does Ii

Shri A. K. Gopalan:
whether it is a fact that Ca
Capt. Lakhbir Singh a
Jeet Singh and others whl
nessing the match, ran i
and also ordered the J.C.
civilians came, to beat
their belts, and whether
fact that the civilians su~
injuries and some were a
the hospital?

Sardar Majithia: Well,
ing this incident, I should
a more detailed informs
hon. Member has already
The incident, which hap]
21st of May, 1957, follow
scoring of goal by Bo
player Balwant Singh ad
disallowing the same. II
slight altercation or so
changed between the re
Boy, he was ordered off I

at the same time the
handled by the referee
lians came in, as a re
the Boy sprained his le
result' of that, the om
They marched their tro
They did not take part,




